
GOVERNMENT OF INDIA 

MINISTRY OF DRINKING WATER AND SANITATION 

  

  

 LOK SABHA 

STARRED QUESTION NO. 46 (6th Position) 

TO BE ANSWERED ON 13.12.2018 

  

COMMUNITY WATER PURIFICATION PLANTS 

 

 

 

†*46.  SHRIMATI RAMA DEVI; 

  SHRI RAM TAHAL CHOUDHARY: 
 

Will the Minister of DRINKING WATER AND SANITATION be pleased to 

state?  
 

(a) whether the Government is making any efforts for commissioning of 

community water purification plants; 

(b) if so, the details thereof, State/UTs-wise; 

(c) the details of the amount of funds allocated if any and spent so far in 

this regard, State/UTs-wise; 

(d) the extent of success achieved  in this regard so far; and 

(e) the response of the Government thereto? 

             

  

  

ANSWER 

MINISTER FOR DRINKING WATER AND SANITATION 

(SUSHREE UMA BHARATI) 

  

(a) to (e)   A Statement of reply is laid on the Table of the House. 

********* 

  



Statement referred to in the reply to Lok Sabha Starred Question No. 

46 due for reply on 13/12/2018 
 

(a) & (b):   Yes.  
 

As per the data entered by States in Integrated Management 

Information System (IMIS) of this Ministry, the number of Community Water 

Purification Plants (CWPPs) installed in the country is given at Annexure-A. 

   

(c) to (e): 
 

The expenditure incurred on commissioning of CWPPs is given at 

Annexure –B.  

  

As per the data entered by States in Integrated Management 

Information System (IMIS) of this Ministry, as on 10.12.2018, 16,658 

habitations with a total population of 2,38,54,483 have been benefitted 

through commissioning of 22,768 Community Water Purifications Plants. 

  
  



  
Annexure-A referred to in the reply to Lok Sabha Starred Question No. 46 due for 

reply on 13/12/2018 

S.No. States 

Community Water Purification Plants 

(NRDWP/NWQSM, NITI   Aayog & State Government 

Schemes) 

Total No. Of 

CWPPs 
No of Habitations 

Population in these 

Habitations 

1 ANDAMAN &   NICOBAR 0 0 0 

2 ANDHRA PRADESH 407 279 195316 

3 ARUNACHAL   PRADESH 0 0 0 

4 ASSAM 146 140 59920 

5 BIHAR 496 321 293223 

6 CHHATTISGARH 104 95 61147 

7 GOA 0 0 0 

8 GUJARAT 0 0 0 

9 HARYANA 7 7 17550 

10 HIMACHAL PRADESH 0 0 0 

11 JAMMU &   KASHMIR 0 0 0 

12 JHARKHAND 466 326 155491 

13 KARNATAKA 15964 11237 17911349 

14 KERALA 0 0 0 

15 MADHYA PRADESH 107 94 51617 

16 MAHARASHTRA 18 17 61380 

17 MANIPUR 0 0 0 

18 MEGHALAYA 0 0 0 

19 MIZORAM 0 0 0 

20 NAGALAND 0 0 0 

21 ODISHA 46 40 20884 

22 PUDUCHERRY 0 0 0 

23 PUNJAB 475 324 444025 

24 RAJASTHAN 2967 2568 2671132 

25 SIKKIM 0 0 0 

26 TAMIL NADU 0 0 0 

27 TELANGANA 0 0 0 

28 TRIPURA 0 0 0 

29 UTTAR PRADESH 206 181 205939 

30 UTTARAKHAND 0 0 0 

31 WEST BENGAL 1359 1029 1705510 

  Total 22768 16658 23854483 

Note : Number Of Schemes have been taken from sanction year 2014-2015 onwards.  

  



  
Annexure-B referred to in the reply to Lok Sabha Starred Question No. 46 due for 

reply on 13/12/2018 

  

                S.No. State 

Expenditure (in lakhs) made for 

commissioning   Community 

Water Purification Plants 

NRDWP/NWQSM NITI Aayog 

1 ANDAMAN &   NICOBAR 0 0 

2 ANDHRA PRADESH 0 1121.316 

3 ARUNACHAL   PRADESH 0 0 

4 ASSAM 0 357.467 

5 BIHAR 50 2302.788 

6 CHHATTISGARH 43.39 94.266 

7 GOA 0 0 

8 GUJARAT 0 0 

9 HARYANA 0 244.69 

10 HIMACHAL PRADESH 0 0 

11 JAMMU &   KASHMIR 0 0 

12 JHARKHAND 50 125.728 

13 KARNATAKA 537.98 1966.543 

14 KERALA 0 0 

15 MADHYA PRADESH 0 205.29 

16 MAHARASHTRA 0 0 

17 MANIPUR 0 0 

18 MEGHALAYA 0 0 

19 MIZORAM 0 0 

20 NAGALAND 0 0 

21 ODISHA 0 27.87 

22 PUDUCHERRY 0 0 

23 PUNJAB 0 1149.707 

24 RAJASTHAN 1243.81 16411.653 

25 SIKKIM 0 0 

26 TAMIL NADU 0 0 

27 TELANGANA 0 0 

28 TRIPURA 0 0 

29 UTTAR PRADESH 0 1339 

30 UTTARAKHAND 0 0 

31 WEST BENGAL 0 13697.79 

  Total 1925.18 39044.108 

  


